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incumbent upon the State to take such a decision. But we have insisted, however, that the
honorarium due should be paid on time and we have followed up personally with each State
to ensure that the utilisation certificates are submitted on time to help facilitate this.

DR. NARENDRA JADHAV: Sir, the Anganwadi services form the backbone of our
rural childcare programme and its primary beneficiaries are children, pregnant women and
lactating mothers from vulnerable and impoverished strata of our society. Regrettably,
despite the recommendations of 45th and 46th Indian Labour Conference, Anganwadi
workers are not covered by labour legislations and are not entitled to minimum wages,
pension and enrolment into EPF because their work is classified as ‘voluntary’. Is the
Government planning to take any steps to include the Anganwadi workers in the formal
labour sector so that they are entitled to minimum wages, pension, enrolment in EPF and
there is regularisation of their working conditions?

SHRIMATI SMRITI ZUBIN IRANI: Sir, it has been enunciated by me throughout the
Question Hour today that there are considerations to be taken by the State Governments
and we have, in our communication, impressed upon them to facilitate as many Anganwadi
workers as possible. In fact, when it comes to supervisory positions, we have appealed to
State Governments and notified rules so that 50 per cent of the supervisors come from
amongst Anganwadi workers. Insofar as looking at their conditionality, apart from the
challenges that we speak of in this House, today, | would like to also highlight so that we
can join in applauding our frontline workers, that only in the month of October, Sir, anganwadi
workers and frontline workers across the country weighed and measured the height of
close to one crore fifty seven lakh forty three thousand nine hundred and twenty nine
children and made the data available online. So, I take your permission, Sir, to thank them
for their service. And the Labour scheme, the Pradhan Mantri Shram Yogi Maan Dhan
Pension Scheme is available even to the anganwadi workers, if they so desire.

MR.CHAIRMAN: Q.No. 111.
Education of tribal population

*111. SHRI DHIRAJ PRASAD SAHU: Will the Minister of TRIBAL AFFAIRS be
pleased to state:

(@ the details of various schemes being implemented in several tribal areas for the
education of tribal population in Jharkhand along with the details of the funds allocated for
the said purpose, scheme-wise; and
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(b) the measures taken/being taken by Government for improving the literacy level
of tribal communities?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRIMATI RENUKASINGH SARUTA): (a) and (b) A Statement is laid on the Table of the
House.

Statement

(a) and (b) The details of schemes being implemented by the Ministryfor the
education of tribal population in the country including Jharkhand is given at Annexure-I
(See below). The funds are allocated in the Ministry Scheme-wise, not State-wise. Scheme-
wise details of funds allocated for the financial year 2019-20 under education schemes of
the Ministry is given at Annexure-11 (See below). The measures taken by Government for
improving the literacy level of tribal communities are given below:—

e The Scheme of Eklavya Model Residential Schools (EMRSs) started in the year
1997-98 to impart quality education exclusively to ST children with an objective
to provide quality middle and high-level education to Scheduled Tribe (ST) students
in remote areas in order to enable them to avail of reservation in high and
professional educational courses and secure jobs in Government, public and
private sectors. The schools were funded through Grants under Article 275(1).

In light of the role, EMRS have started imparting secondary level education
to Tribal students. In the Union Budget 2018-19, Government announced that
“The Government is committed to provide the best quality education to the tribal
children in their own environment. To realize this mission, it has been decided that
by the year 2022, every block with more than 50% ST population and at least
20,000 tribal persons, will have an Eklavya Model Residential School. Eklavya
schools will be on par with Navodaya Vidyalayas and will have special facilities
for preserving local art and culture besides providing training in sports and skill
development.”

e Ministry is also implementing following scholarship schemes:—
(i) Pre-Matric Scholarship for ST students.
(i) Post-Matric Scholarship for ST students.
(i)  National Overseas Scholarships for ST Candidates.

(iv)  National Fellowship and Scholarship for Higher Education for ST students.
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. Ministry is implementing a scheme of Strengthening Education among ST girls in
Low Literacy Districts with the primary objective for promotion of education
among tribal girls in the identified low literacy districts of the country. The
scheme, revised w.e.f. 1st April 2008, aims to improve the socio-economic status
of the poor and illiterate tribal population through the education of women. Now
it is being implemented in 54 identified low literacy districts of the country where
ST Population is 25% or more and ST female literacy rate is below 35% as per 2001
census. The scheme aims to bridge the gap in literacy levels between the general
female population and tribal female population and is meant exclusively for ST
girls. The educational complexes are established in rural areas of identified districts
having classes | to V with a provision for upgradation up to class XII, provided
there is sufficient accommodation for classrooms, hostel, a kitchen, gardening and
for sports facilities. The educational complexes impart not only formal education
to tribal girls but also train the students in agriculture, animal husbandry, other

vocations and crafts to make them economically strong.

. Ministry is implementing a scheme of Aid to Voluntary Organisations working for
the welfare of Scheduled Tribes since 1953-54 and was last revised w.e.f. 1st April,
2008. The prime objective of the scheme is to enhance the reach of welfare
schemes of Government and fill the gaps in service deficient tribal areas, in the
sectors such as education, health, drinking water, agro-horticultural productivity,
social security net etc. through the efforts of voluntary organizations and to
provide favourable environment for socio-economic upliftment and overall
development of the Scheduled Tribes (STs). Any other innovative activity having
direct positive impact on the socio-economic development or livelihood generation

of STs may also be considered through voluntary efforts.

e Besides the above education focus schemes, the Ministry implementing the
following schemes through which funds are provided to bridge gap in various
sector like education, health, sanitation, water supply, skill development, livelihood,

etc..—
() Special Central Assistance to Tribal Sub-Scheme.

(i)  Grants under Article 275(1) of the Constitution.
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Annexure-I

Brief details of education schemes/programmes of the
Ministry of Tribal Affairs

. Eklavya model residential schools

Eklavya Model Residential Schools (EMRSS) started in the year 1997-98 to impart
quality education exclusively to ST children with an objective to provide quality middle
and high-level education to Scheduled Tribe (ST) students in remote areas in order to
enable them to avail of reservation in high and professional educational courses and
get jobs in Government and public and private sectors. The schools were funded
through Grants under Article 275(1)

In light of the role, EMRS have started imparting secondary level education to
Tribal students. In the Union Budget 2018-19, Government announced that “The
Government is committed to provide the best quality education to the tribal children
in their own environment. To realize this mission, it has been decided that by the year
2022, every block with more than 50% ST population and at least 20,000 tribal persons,
will have an Eklavya Model Residential School. Eklavya schools will be on par with
Navodaya Vidyalayas and will have special facilities for preserving local art and culture
besides providing training in sports and skill development.”

In terms of the aforesaid Budget announcement, Cabinet Committee on Economic
Affairs (CCEA), in its meeting held on 17.12.18, inter alia approved the revamping of
the EMRS Scheme. Salient Features of the Revamped Scheme:

1. A separate scheme of EMRS created, [hitherto was funded under a Special Area
Programme, ‘Grants under Article 275(1) of the Constitution of India’]

2. Schools are set up with a capacity of 480 students each catering to students from
Class VI to XIlI.

3. Provision for setting up of Eklavya Model Day Boarding Schools (EMDBS) in
sub-districts with 90% or more ST population and 20,000 or more tribal persons.

4. Minimum land of 15 acres in case of EMRS and 5 acres in case of EMDBS in order
to make available better infrastructure facilities catering to the need of academic
education as well as extracurricular activities.

5. Construction grant of T 20.00 crore per school with an additional 20% for
schools in North-East, hilly areas, difficult areas and areas affected by Left Wing

Extremism.
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10.

Recurring grant of ¥1.09 lakhs per student per annum in case of EMRS and
¥ 0.85 lakhs in case of EMDBS.

National Education Society for Tribal Students established as an autonomous
Society under the Ministry of Tribal Affairs to establish, endow, maintain, control
and manage schools and to do all acts and things necessary for or conducive to

the promotion of such schools.

Setting up of Centre of Excellence for sports in tribal majority districts with all
related infrastructure (buildings, equipment’s etc.) including specialized state-of-
the-art facilities for two identified sports (including one group sport and one

individual sport) which will be common for a State.

Utilization of upto 10% seats by non-ST students. Priority shall be given to
children of EMRSs staff, children who have lost their parents to Left wing extremism

and insurgencies, children of widows, children of divyang parents etc.

Reservation of 20% seats under sports quota for deserving ST students who have

excelled in the field of sports.
Pre-Matric Scholarships To St Students
e Applicable to students who are studying in Classes 1X-X.

» Parental income from all sources should be less than % 2.00 lakhs per annum,

which has been increased to ¥ 2.5 lakhs as approved by CCEA.

e Scholarship of ¥ 150/- per month for day scholars and ¥ 350/- per month for
hostellers is given for a period of 10 months in a year, Scholarships are paid
@ < 150/- per month for Day Scholars and @ ¥ 350/- per month for Hostellers,
for a period of 10 months in a year. This has been revised from existing
T 150/- to T 225/- p.m. for Day Scholars, and from ¥ 350/- to ¥ 525/- p.m.
for Hostellers as approved by CCEA.

e Scholarship is disbursed through the State Government/UT Administration.

e Funds shared at the ratio of 75:25 between the Centre and State Governments/
UT Administrations and 90:10 for NE and Specially Category States (Jammu
and Kashmir, Himachal Pradesh and Uttarakhand) from 2014-15 onwards.
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I11. Post-Matric Scholarships to ST Students

Applicable to students who are studying in any recognized course from a
recognized institution for which qualification is Matriculation/Class X or
above.

Parental income from all sources should be less than ¥ 2.50 lakhs per

annum.

Compulsory fees charged by educational institutions are reimbursed subject
to the limit fixed by the concerned State Fee fixation committee and scholarship
amount of ¥ 230 to ¥ 1200 per month, depending upon the course of study
is paid.

Scholarship is distributed through the State Government/UT Administration.

Funds shared at the ratio of 75:25 between the Centre and State Governments/
UT Administrations and 90:10 for NE and Specially Category States (Jammu
and Kashmir, Himachal Pradesh and Uttarakhand) from 2014-15 onwards.

IV National Overseas Scholarships for ST Candidates

The Scheme provides for financial assistance to selected students to pursue
Post Graduation, Ph.D and Post-Doctoral study abroad.

A Total of 20 awards are given every year. Of these, 17 awards are for STs
and 3 awards for students belonging to Particularly Vulnerable Tribal Groups
(PVTGs).

Parental/family income from all sources should not exceed ¥ 6.00 lakhs per

annum.

Disbursement of scholarships through the Ministry of External Affairs/Indian
Missions abroad.

V. National Fellowship and Scholarship for Higher Education of ST Students

(i) Scholarship For Higher Education (Earlier known as Top Class Education for ST

students):—

Scholarship is given to ST students for pursuing studies in prescribed
courses in any of the 246 institutions of excellence across the country like
1ITs, AIIMS, IIMs, NIITs, etc. identified by the Ministry.
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(i)

VI.

TotaL number of scholarships is 1000 per year.
Family income from all sources should not exceed %6.00 lakhs per annum.

Scholarship amount includes tuition fees, living expenses and allowances
for books and computer.

Fellowship (Earlier known as Rajiv Gandhi National Fellowship Scheme for ST
students):

b.

C.

750 fellowships are provided to ST students each year for pursing higher
studies in India for M.Phil and Ph.D.

ellowship for M.Phil is provided @ ¥25000/- per month and for Ph.D @
%28000/- per month.

- Contingency for Fellows in Humanities and Social Science is provided
@ ¥ 10000/- per annum for two year and ¥ 20500/- per annum for the
rest of the period.

- Contingency for Fellows in Science, Engineering Technology is
provided @ % 12000/- per annum for two years and @ 25000/- per
annum for the rest of the period

- Escorts/Reader assistance @ ¥ 2000/- per month is provided in case
of physically and visually handicapped candidates

- HRA as per rules of University / Institution / Colleges.

The maximum duration for which the scholarships are available is given

below:

M.Phil - 2 years

Ph.D exclusively - 5 years

M.Phil + Ph.D - 2 years (M.Phil) and 3 years (Ph.D).

Strengthening education among ST Girls in Low Literacy Disticts:

Ministry is implementing a scheme of Strengthening Education among ST girls in

Low Literacy Disticts The primary objective of this Central Sector Scheme is promotion of

education among tribal girls in the identified low literacy districts of the country. The

scheme, revised w.e.f. 1st April 2008, aims to improve the socio-economic status of the poor

and illiterate tribal population through the education of women. Now it is being imple-
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mented in 54 identified low literacy districts where ST Population is 25% or more and ST
female literacy rate is below 35% as per 2001 census. The Scheme aims to bridge the gap in
literacy levels between the general female population and tribal women and is meant exclu-
sively for ST Girls. The educational complexes are established in rurai areas of identified
districts having classes | to V with a provision for upgradation up to class XII, provided
there is sufficient accommodation for classrooms, hostel, a kitchen, gardening and for
sports facilities. The educational complexes impart not only formal education to tribal girls
but also train the students in agriculture, animal husbandry, other vocations and crafts to
make them economically strong.

VII. Scheme of Grant-in-Aid to voluntary organisations working for the welfrae of
Scheduled Tribes;

The Scheme was launched in 1953-54 and was last revised w.e.f. 1st April 2008. The
prime objective of the scheme is to enhance the reach of welfare schemes of Government
and fill the gaps in service deficient tribal areas, in the sectors such as education, health,
drinking water, agro-horticultural productivity, social security net etc. through the efforts
of voluntary organizations, and to provide favourable environment for socio-economic
upliftment and overall development of the Scheduled Tribes (STs). Any other innovative
activity having direct positive impact on the socio-economic development or livelihood
generation of STs may also be considered through voluntary efforts. The scheme is Central
Sector Scheme. The grants are provided to the non-governmental organizations on appli-
cation, in a prescribed format, duly recommended by the multi-disciplinary State Level
Committee of the concerned State Government/UT Administration. Funds are generally
provided to the extent of 90% by the Government. The voluntary organization is expected
to bear the remaining 10% balance from its own resources.

VIII. Special Central Assistance to Tribal Sub Scheme (SCA to TSS):

The scheme of Special Central Assistance to Tribal Sub-Scheme (SCAto TSS) is a
100% grant from Government of India. Grants are released to States, having ST population
for development and welfare of tribal people. Funds are released to States based upon
proposals received from the State Governments, and considered in the Project Appraisal
Committee (PAC), to bridge the gaps in sectors like education, health, agriculture, skill
development, employment-cum-income generation, etc. Major part of infrastructure devel-
opment in tribal dominated areas and provision of basic amenities to tribal people in the
country is carried out through various schemes / programmes of concerned Central Minis-
tries and the State Governments concerned, while the Ministry of Tribal Affairs provides
additive to these initiatives by way of plugging gaps under SCA to TSS.
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IX. Grants Under Article 275 (1) of the Constitution of India:

The Ministry of Tribal Affairs administers one programme named “Grants under Ar-
ticle 275(1) of the Constitution of India” wherein funds are released to 27 States, having ST
population. Under this programme, 100% funding is made by Government of India. Fund-
ing under this programme is aimed to enable the States to meet the cost of such schemes of
development as may be undertaken by the State for the purpose of promoting the welfare
of Scheduled Tribes in that State or raising the level of administration of Scheduled Areas
therein to that of the administration of the rest of the areas of that State. Funds are released
towards various sectors such as education, health, agriculture, horticulture, animal hus-
bandry, fisheries, dairy and skill development/other income generating schemes. This in-
tervention is aimed at augmenting tribal household economy and administrative structure/
institutional framework.

Annexure-11

Scheme-wise budget estimate for 2019-20 under education
schemes of the Ministry
(Rs.incrore)

SI. No. Name of Scheme Budget Estimate 2019-20
1 EklavyaModel Residential School (EMRS) 0.31*
2. Pre-Matric Scholarship for ST students 340.00
3. Post-Matric Scholarship for ST students 1613.50
4. Scholarship to the ST Students for Studies Abroad 2.00
5. National Fellowship and Scholarship for Higher
Education of ST students 100.00
6. Aid to Voluntary Organizations working for the

Scheduled Tribes (including Strengthening of
Educational among ST Girls in Low Literacy Districts) 110.00

7. Special Central Assistance to Tribal Sub Scheme
(SCAto TSS) 1350.00
8. Grants under Article 275 (1) of the Constitution 2662.55**

* It is a token amount under new heads opened for EMRS scheme.
** During the year 2019-20, funds of Rs.765.08 crores (Rs.45.96 crores for construction of EMRS
and Rs.719.12 crores for meeting the recurring costs) has been released for EMRS till date.
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MR. CHAIRMAN: The questioner is not there. He was not there yesterday. Today
also, he is not there. Is there any supplementary? There is no supplementary also. The
Minister may lay the Statement on the Table of the House.

STt Yot R wdT. 9%, § 9@ f9aRv1 9ed Ued W I & |

MR. CHAIRMAN: Now, Q. No. 112.

Plan to increase Anganwadi centres

*112. SHRI MANAS RANJAN BHUNIA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@ whether Government is planning to increase the number of Anganwadi Centres
(AWCs) in each State;

(b) if so, the details of the plan to be implemented:;
(c) at present how many Anganwadi Centres are in the country; and

(d) what is the amount of salary/wages being paid to workers and helpers in each
Centre?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) to (c) Anganwadi Services under the Umbrella integrated Child Development
Services (ICDS) is a centrally sponsored Scheme implemented by the States/UTs. The
Scheme aims at holistic development of children below 6 years of age and pregnant women
& lactating mothers. The scheme provides for a package of six services comprising of (i)
Supplementary nutrition (ii) Pre-school non-formal education (iii) Nutrition and Health
Education (iv) Immunization (v) Health check-up and (vi) Referral services.

These services are delivered through the Anganwadi Workers (AWWSs) and
Anganwadi Helpers (AWHs) at the Anganwadi Centres (AWCSs). During the third phase of
expansion of the Integrated Child Development Services (ICDS) Scheme, the Government
had approved cumulatively a TotaL of 14 lakh Aanganwadi Centres (AWCs) across the
country. As on datel 3,99,697 AWCs have been sanctioned to the States/UTs out of which
13,77,595 AWCs are operational in various States/UTs as per details given in Annexure-I



